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MINISTRY OF EXTERNAL AFFAIRS Sk
NOTIFICATION
New Delhi, the 27th July, 2001

GSR576(E)— In exercise of the powars conferred by section 24 of i
the Passports Act, 1967 (15 of 1967), the Central Government
hereby makes the following rules further to amend the Passport
Rules, 1980, namely:- !

1. (1) These rules may be called the Passport (Amendment ) Rulesg
2001. :

(2) They shall come into force on the date of their |
publication in the Official Gazette. i

2., In the Passport kules, 1980, in SCHEDULE I:-
(i) for serial number 3 and entries relating thereto, the
following serial number and entries shall be substituted,

_._...._.,___.-......__..._....._..._......_.___..__.___._.._....,__..___..___..__..-.._.......___..__.......,......_......_,_..

(a) Regional Passport Officer Delhi & the districts.

(Regional Passport Office, Delhi) of Gurgaon, Faridabad
Sonepat, Jhajjar &

Rohtak in the State _

of Harvana. P

(b) Asstt. Passport Officer
(Regional Passport Office, Delhi) Ditto ji
(c) Public Relation Officer Ditto 14

(Regional passport Cffice, Delhi) ;U

(d) Superintendent Ditko."
(Regional Passport Office, Delhi)

_-----———--.—_._._._.__.—........__-__uw-__..-_-.-.._—--__-.._.-__._.....—_......_-__-—_...._.-_..._-

(ii) , for serial number 4 and the entries relating thereto, the
following = serial number and entries shall be substltutea,;

n
4,

(a) Regional Passport Cfficer The districts of Bhatinda. |
(Regional Passport Office, Faridkot,Ludhiana,Fategarh 3ahib, _4
Chandigarh) Ferozpur ,Patiala,Moga Mukatsar, 5

Mansa, Sangarur and Ropar in the Fo
State of Punjab, the districts of |
Ambala,Bhiwani, Hlssar Jind,Karnal
Sirsa,Kaithal, Rewarl hurukshetra.
Mohindergarh,Panipat,Yamunanagar, i
Panchkula and Fatehabad in the I
State of Haryvana, all the {he
district of the State of Himachal
Pradesh and Union territory of
Chandigarh.
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(b) Public Relation Officer

(Regional Passport Office, Chandigarh) Ditto
(e} Superintendent

(Regional Passport Office, Chandigarh) Ditto.”

——— -— e e . . o T — T — i o . T —— - -

(45 1) for serinal number 5 and the entries relating thereto
the following serial number and entries shall be substituted,
namely:-

T  — " — - —— o — o T — i — e ;.

(a) Regional Passport Officer, The districts of Chennai.
(Regional Passport Office, Chingelput(E),Kanchipuram,vellor
Chennai) Thiruvennmalal, Erode

Coimbatore(Urban), Coimbatore(R)
Salem(Urbar),Salem(R),Namakkal,
Zuddalore, Villupuram,Dharmapuri
NMilgiris,Karaikkal,Thiruvallur o
the State of TamilNadu and Unian
territory of Pendicherry.

(b) Assistant Passport Officer,
(Regional Passport Office, Chennai) Ditto
(&) Public Relation Cfficer,
(Regicna)l Passpart Office, Chenna1) Ditto
(d) Superintendent, ‘
(Regional Passport Office, Chennai) Ditto.”
(iv) for serial numbers 6(1) and 6(11) and the entr

relating thereto, the following serial numbers and entries sh

respectively be substituted, namely:~-

"6(1) _ ‘

(a) Regional Passport Officer, The districts of Alappuzha,
(Regional Passport Office, Kottayam,Idukki,Thrissur,

Cochin) Ernakulam of the State of Kera.'
and Union territory of
Lakshadwesep.
(b) Assistant Passport officer, DAtES

(Regional Passport Office, cochin)

(c) * Public Relation Officer, Ditte
(Regional Passport Officer, Cochin

(d) Superintendent, _ Ditto
(Regional Passport Office, Cochin

R
Passport Officer, The districts of Palak
(Passport Office, Kozhikode Malappuram, wWayanad,

Kozhikode, Kannaur,.
kKasargod of the State
Kerala.":
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(v) for serial nﬁmbers 7(A) and ?(B} and the entries ralatlng
thereto, the following serial numbers and entries shall
respectlvely be subst;tuted namaly -

“7(3) :
(a) Regional Passport Officer, The Union territory of Dadra &
i (Regional Passport Office, Nagar Haveli and Daman and the
Mumpbai) districts of Mumbai, Ratnagiri,
Sindhudurg, Aurangabad & Beed of A
the State of Maharashtra. ' = |

il
(b) Assistant Passport Officer, : : ik
(Regional Passport Office, Mumbai) Ditto £ !ﬂ
(&) Public Relation Officer, i
(Regional Passport Office, Mumbai) Ditto 18
- {a) Superintendent, Ditto. f'j
(Regional Passport Offlce Mumbai) '
7(B). _
i- (A ) Passport Officer, The districts of Amravati
i (Passport Office, Nagpur) Akola, Bhandara,Buldhana,
Chadrapur, Latur,Hingoli,
Gadchiroli,Gondia,

Jalna,Nagpur(Urban),
Nagpur(Rural },Nanded,
Osmanabad,Parbhani ,Washim
Waydha,Yavatmal of the
State of Maharashtra and
Bhilai Steel Plant.

{(b) Assistant Passport Officer,
(Passport Office, Nagpur) Ditto
ey Public Relation Officer, Ditto

(Passport Office, Nagpur)

(aj Superintendent, PiktoL";
(passport Office, Nagpur)

{vi) for serial number 8(ii) and the entries relating thereto,
the following serial number and entries shall be substituted,
namely:-
nalmii ) ;
(a) Passport Officer, The districts of Bareilly,Budaun,
Passport Office, Bareilly) Etah, Bijnor,Moradabad,Rampur
Pilibhit, Shahjanhanpur ,Mainpuri,
Firozabad and Jyotiba Phule Nagar
in the State of Uttar Pradesh and
the districts of Pithoragarh,
Pouri Garhwal , Almora,Champawat,
Uttarkashi,TehriGarhwal ,h Bageshwar
Chamoli,Rudra Prayag,Udham Singh
Nagar ,Haridwar, Nainital and
Dehradun in the State of
Uttaranchal.

A A ey T g e R e

(b) Public Relation Officer, Ditto
(Passport Office, Bareilly)

T AW et ey
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|

Superintendent, Ditte. "
l (Passport Office, Bareilly:
i
$ (vii) for serial number 9 and the entries reiating tnereto, tn
i following serial numpber and entries snall De  SupSTituTed
% namely:-
i “g. _
(a) Passport Officer, The ci1stricts ov Aagiiabad,
(Passport Office, Hyderapad) 1 Zamabad,Medax ,karimnagar,
wWarangal,tnammam, Ranga
Reddy,Hyderabad, kurnool,
Mahabubnagar,Guntur,trishna,
Parkasam,Ananthapur . .Nelicre
Maiagonda, Cuddapha.Chittor
Secunderabad 1n the State
of Andhra Pracesn.
(o) Assistant Passport Cfficer, Ditto
(Passport Office, Hycerapad)
{ (c) Pubiic Relation Officer, Oitto
i (Passport Office, Hyderapad)
? (d) Superintendent, Ditto. "
! {Passport Office, Hyderapad]
. (viii) for serial numoer 12 and tne entries reilating thereto,
i the following serial numper and entries snall ©De substituted,
i namely:- i
T o
{ 2.
i (a) Passport Officer, The States of Maanhva
( Passport Office, Bhopal) Pragesh & Chnatisgarh.
E (b) Public Relation Officer, 1tto
fi (Passport Office, Bhopal)
f {c.) Superintendent, pitto.”
i { Passport Office, Bhopal)
| (ix) for serial numper 14 and the entries relating thereto
W the following seriail number ana entries snail pe substituted
{ namely:- 4
Wi, '
A (a) passport Officer, The States of Bihar andg
i (Passport Office, Patna) Jharknand .
i _
k. (b) Assistant Passport Officer, Ditto
: (Passport Office, Patna)
(c) Punlic Relation Officer, AR A
(Passport COffice, Patna)
(a) superintendent, Ditto.

{Passport Office, Patna/




. THE GAZETTEOF INDIA: EXTRAORDINARY. ___ [Paxcll—Sec 3(0)]

e e e e i i S e o i o i S ek i b s e L e e e e e e

i in eertal ‘number 16. for 1tem (i _and tne  entries
ating therete,  the. followifig 1tem anc entries shall be
tuted, namely:- :
Wh—mﬂm——wuh-ﬂd—a——--ﬂ*ﬂﬁ-;ﬂ* ——————— e A e st ey O AapS ot e e S
basspoﬁt’dff1cer}f” The ‘districts of Jammu, Poonch.,

{(Passport Office, Jammu) natsud,Doda,Ragourt. Udhampur in
the State of sammu ' § tashmir,

-

Assistant Passport Cffiicer, Ditto
. (Passport Office, Jammul

Public Relation Officer, Ditte
{Pasgport Uffice, Jammu)

Superintendent, Ditte.”
(Passport Office, Jammui

X for serjal numpbers 18 to 2% and tne entries reiating
sréto, the following serial numoer ana entries csnatl | be
Jjbstituted, namely:-

Passport Officer, The Bistricts of Jaianaghar,
(Passport Office, Jalandhar) Fapurtha a,Amritsar,
: Gurdaspur Nawanshahar,
Hoshiarpur 1n the State of

bt ol A T
e R e D TR e

Punjab.
Assistant Passport Officer, Ditto : | S B
(Passport Office, Jalandhar) o ek
Public Relatioh Officer, Oitto i
 (Passport Office, Jalandhar) -
mSuper1nﬁendeﬁtr _ Drtto.
(Pagssport Offiee, Jalandhar) (|
i i
passport Officer. The districts of Agra,
(Passport Office, Ghaziabad) Mathura,Aligarn,Buiancshahar
' Meerut,Muzaffarnagar, Bagpat, !
Saharanpur,Ghaziabad,Hathras E
and Gautam Budh Nagar in the b
State of Uttar Pradesh. 3
Asé1stgnt-¢assport officer, Citto ;
(Passport 0ffice, Ghaziabad) i
Public Relation Officer. Ditto 4
(Passport Offi1c¢e, Ghaziabaa) i)
Superintengent, Ditto
(Passport Office, Ghaziabad)
Passport Officer, The districts of Pune, Satara, b
(Passport Office, Pune) Sangli,Kolhapur Ahmadnsgsr and =
Sholapul 1h the State of '

Maharashtra.

AT L e




s
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(D) Assistant Passpo?: OFficer, Ditto
(Passpert Office, Pune)
(c) Public Relation Officer, Ditto .
(Passport Office, Pune)
(d) Superintendent, Ditto.
(Passport Office, Pune) '
21, '
(a) Passport Officer, The aistricts of Lhule,Jalga
(Passport OFfice, Thane) Nasik,Navi Mumbai,Raigad,Tha
Nandurpar 1n the State of
Manarashtra. ; i
(b} Puciic Relation Officer, Ditto
{RPassport Office, Thane)
(e Superintendent, 30T ) e T
{Passport Office, Thane)
22, :
(a} Passport Officer, The districts of Sr
tPassport Office, Srinagar) Anantnag,Baramulia,
Kargil,Kupwara, Ladd
and Pulwama in the
of Jammu & Kashmir,
(D) Superintendent, : Ditto
(Passport Office, Srinagar)

{al PRassport Officer, The districts of Triqhy,Thanjg
(Passport Office, _Nagapattinqm@ganyakumari,Ramngq,
Tiruchirappalli) (Ramanathapuram),Thiruvarur,

Pudukkottai, Sivagangai,Mad "a
T1runa]ve11,V1rudhundga iy
Peramna1ur,Tuﬁicorin(Thqothqug
Karur,Dinaugal and Theni 1n t
State of Tamil Nadu.
(b} Pubiic Relation Gfficer, Ditto
Passport Office,Tiruchirappaill)
(c) Superintendent, - cn DYELe
Passport Office, Tiruchirappalli)
24, . : '
(a} Passport Officer, The cistricts oT Godaw;
‘Passport Office, Visakhapatnam) (West) ,Godawari(East)
sr1kakulhm,VT:1anagaram
vﬁsauhanatnam;wn the
State of Andhra Prade
(b) Public Relation Officer, _ Ditte
(Passport Office, Visaknhapatnam)
(c) Superintendent,

Passport Office, Visakhapatnam) Ditto
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25.
(a) Director General,
India Taipeil Association, Taiwan Taiwan
(D) Deputy Director General, ;
e India Taipei Association, Taiwan Ditto
.b) Assistant Director,
India Taipeil Association, Taiwan Ditto -
| 26. :
' (a) Chief Secretary, Unionh territory of Andaman
' Andaman Nicobar Administration, and Nicobar Islands,
Port Blair. !
f'(b) Secretary(Passport), Ditte !

Andaman Nicobar Administration,
Port Blair.

(c) Deputy Commissioner, Ditto
Andaman District, Port Blair.

(d) Assistant Secretary(Passports), Ditto
Andaman Nicobar Administration,
Port Blair.

Consular Officer or Consular Agents The area within tne g
in the Indian Mission or Posts consular jurisdiction =]
outside India. of the Indian Mission Eald
or Posts concerned. o I
28. 2 B
(a) Joint Secretary (Consular Whole of Iindia 1n respect i
Passport Visa) and Chief of diplomatic, official el
Passport Officer and ordinary passports. P &
(b) Director, . 3 ;ﬁ
Passport and Visa Division, Ditto Jooi i
Ministry of External Affairs, L
New Delh1.
(c) Deputy Secretary, pD1tto

passport and Visa Division,
Ministry of External Affairs,
New Delhi.

(d) Under Secretary, ' Ditto
Passport and Visa Division,

Ministry of External Affairs,

New Delhi.

(e) Section Officer, Ditto
Pasgport and Visa Division,

Ministry of External Affairs, e
New Delhi. . fi
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il Any other Officer as Area ta be specified by th
i ! may be designated by Central Government from t
AN the Central Government to time.".
J from time to time.
R
i [F. No. VIV/33
i S.R. TAYAL, Jt.
I Note : The principal rules were published in the Gazette of India vide number GSR 691(E), dated the 11th
f and subsequently amended vide .— ' '
' (i) GSR 50(E), dated 7.2.1981;
(ii) GSR 469(E), dated 24.6,1982;
(iii) GSR 325(E), dated 12.4.1983;
(iv) GSR 494(E), dateqd 16.6,1983;
(v) GSR 345(E), dated 29.3.1985;
(vi) GSR 860(E), dated 8.11.1985;
: (vii) GSR 857(E), dated 13.10.1987;
.’ (viii) GSR 84(E), dated 11.2,1988;
il  (ix)  GSR 1185(E), dated 21,11.1988;
itx) GSR 622(E), dated 27.7.1990;
¢ (xi) = GSR 653(E), dated 2.7.1990;
(xii) GSR 100(E), dated 4.3.1991;
(xiii) GSR 275(E), dated 20.3.1991;
f (xiv)  GSR 586(E), dated 21.6.1991;
g (xv) . GSR 111(E), dated 22.1.1992;
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